NATIONAT, COMPANY LAW TRIBUNA4Y,
DIVISIONAL BENC

C
ATTENDAN CE Cum ORDER SHEET OoFf THE HEARING OF CHENNAT BENCH, CHENNAT
NATIONAL COMPANY LAW TRIBUNAL, HELD oN 05/04/2017 AT 10.30 AM
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APPLICATION NUMBER
PETITION NUMBER : TCP/133/2016
NAME oF THE PETITIONER(S) * 8. Venkatesp & another
NAME oF THE RESPONDENT(S) : My/s Cenney Hotels Private Limited & 3 others
UNDER SECTION :397/398
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at10.30 A. M.
(Ch. Myq, Sharie iq) (K.Anantha Padmanabha Swamy)

Member J udicial) | Member (Judicial)



